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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
0.A. No. 289 OF 2023

In the matter of:

Lt. Col. Jasjit Singh Gill
......Applicant

v/s

State of Punjab

+......Respondent

Action Taken report by way of affidavit of Sakshi

, Deputy C i L
It is most respectfully showeth:

1. That, the matter as contained in O.A. No. 289 of 2023 titled as
Lt. Col Jasjit Singh V/S State of Punjab is listed before this
Hon’ble Tribunal on 20.08.2024. %_
2. That, the undersigned is posted as District Magistrate,
Ludhiana and is thus filing the reply as directed by this
Hon’ble Tribunal.

3.That, in the present Original Application, this Hon’ble
Tribunal, vide order dated 05.04.2024, inter-alia held that:
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3. In terms of the previous direction of the Tribunal, Chief
Secretary, State of Punjab along with  Deputy
Ce issil Ludhiana;  C issi of Police,

Ludhiana; Commissi Municipal Corporation, and
Member Secretary, PPCB are present virtually and they
have assured that all possible efforts will be made to
make the plant at Ludhiana operational within two months
after the forthcoming parliamentary elections.

4. At the request of the Learned Counsel for State of
Punjab, the case is adjourned to 20.08.2024.”

4. That, with regard to the above, it is respectfully
submitted :

a. With respect to compliance of the orders of the Hon'ble

NGT in OA no 289 of 2023 dated 05-04-2024. The

d took and

initiated action. After various meetings with the
agitators, it was felt that one of the main reasons for the
heavy resistance amongst the protestors of the 23 villages
was their visit to a carcass utilisation plant at Jodhpur
and the issues of odour etc of the local residents of the
village at Keru (Jodhpur) of which videos were made viral
and it was felt by the agitators that social stigma,
ostracization, fall in land value etc. would befall them as
well. Although, PPCB has vide its report no.600 dated 22-
03-2024 has proven that the Jodhpur plant was
unscientific and of older design, the agitators have not
yiclded. (Attached at Annexure-A)

b. Thus, it was decided to address the concerns of the
agitators by arranging their visit to a successful plant
where the doubts and grievances could be clarified about
the technology. The undersigned had directed the PPCB
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to visit Ghazipur New Delhi (the only functioning carcass
rendering plant in the Country) to study its model in
order to examine the best practices and find a resolution
to the deadlock (Annexure-B).The undersigned also held
a meeting with the agitators on 02-05-2024 wherein they
had agreed to accompany PPCB to see the functioning of
the successful plant so that a rational outcome could be
reached. (Annexure C- Minutes of the Meeting)

. However, the agitators thercafter refused to accompany

the PPCB and PPCB undertook its on-site survey at
Ghazipur and submitted its detailed analysis of the
plants at Ghazipur and Nurpur Bet(Ludhiana). Briefly, its
findings were that “establishment of Carcass Utilisation
Plant in the common complex with similar processes
(slaughter house and rendering plant) by MCD maybe
one of the reasons for its successful operation even
though the Carcass Plant of MCD is semi-mechanised
and technically it is less modern as compared to the
Carcass Utilisation Plant installed by Municipal
Corporation, Ludhiana.” (Details at Annexure D)

The undersigned then called the agitators for a meeting
on 04-07-2024 to discuss the findings of the report and
to find a way forward to end the deadlock. However, the

agitators refused to come for the meeting. (Annexure E)

. Thereafter, the undersigned held a meeting with the

Commissioner Corporation Ludhiana on 15-07-2024 to
discuss the operational logistics of the carcass plant at
Nurpur and the contractor of the plant was sent with a
contingent of 200 police personnel on 17-07-2024 for
assessment of the same.(at Annexure F and G).

However, as per the status report submitted by the
Commissioner Corporation (at Annexure H), there was

heavy resistance at the site when the contractor was sent
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with police force. The Commissioner Corporation has
proposed that “in view of the continued protests and law
and order situation at the site since 2021 when first
attempt was made to inaugurate the plant,
administration may have to explore the option of shifting
of Carcass plant at the dump site located at Jamalpur,
Ludhiana or at the industrial complex of Punjab Agro
situated around villages of Khadak, Chahar, Cholley and
Allowal. The Contractor has been asked to assess the
cost of shifting the plant to other location accordingly. A
meeting at the highest level is required to take the
decision on further course of action.”

g In agreement with the above proposal, it is humbly
submitted that a request for a high level meeting vide
letter no. 16218-20/M.A dated 09-08-2024 (Annexure at
1) has been sent to Secretary, Science, Technology and
Environment Department as well as ACS Local
Government vide letter no. 16292/M.A dated 13.08.2024
so that the way forward could be determined (Annexure
at J). This meeting is expected to be held shortly.

.1t is humbly submitted that in the meanwhile all

3

concerned were directed to continue the earnest efforts
for operationalization of carcass plant in compliance with
the orders of the Hon'ble NGT. A reminder has been
issued vide letter no. 15876-78/M.A dated 07-08-2024 to
Commissioner ~ Police, ~ Ludhiana, ~ Commissioner
Municipal Corporation, Ludhiana, Senior Environmental
Engineer, Punjab Pollution Control Board, Ludhiana to
comply and strictly obey the National Green Tribunal
order dated 05-04-2024. (Annexure at K)

5. That, the inistration is itted to ing all

methods available to end this impasse and to ensure the
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operationalisation of the carcass plant and is making its best
efforts to resolve the same.

6. That, in view of the above, the undersigned undertakes to
comply with orders as will be passed by this Hon'ble Tribunal.

Submitted by

(Sakshi Sawhney, IAS)
District Magistrate, Ludhiana

Verification:-

Verified that the contents of para no.1 to 6 of the above
reply are true and correct to my knowledge as derived from the
official record. No part of the above reply is false and nothing

material has been kept concealed therein.

Dated:- | §-08-o202Y (Sakshi Sawhney, IAS)
Place:- LUOWIANA District Magistrate, Ludhiana




ANNERRE = A

376

W REE

Regional Office-111, Savitri Complex, Dholewal Chowk, Ludhiana

Punjab Pollution Control Board

£o0

‘The Deputy Commissioner,
Ludhiana

Sub: 1. Regarding technology comparison of Modem Carcass Utilization Plant
installed by Municipal Corporation, Ludhiana at village Noorpur Bet with
Carcass Utilization Plant installed by Municipal Corporation, Jodhpur at
village Kery, District Jodhpur, Rajasthan.
2. Regarding the NGT Original Application No. 289 of 2023 titled as Lt. Col.
Jasjit Singh Gill Vs State of Punjab & Ors.

Ref:  Your office letter no. 5666 dated 14.03.2024.

In regard to above it is submitted that the Carcass Utilization Plant installed by the
Municipal Corporation Jodhpur at village Keru, District Jodhpur, Rajasthan was visited by
Officers of the Board on 21.03.2024 along with officers of RSPCB and observed that the
carcass plant was in operation. Point-wise comparison of the technology of both plants is as

under:
S.No | Particulates | CUP at Jodhpur CUP at Ludhiana
T Plant apadity |25 large and 25 small| 50 large and 100 small animals |
animals per day day |
2 Manufacturing | Dead Animal un-ioading > | Dead Animal un-loading > Skin
ess Skin removal > Hom & Nail | removal -> Horn & Nail removal
Removal Dung removal [ Dung removel (For Bio-
> Crushing > first stage | digester) > Pre-breaker >
cooking > Moisture drainer | Mincer > Holding tank > 1%
(Water goes to ETP) > 2 | stage Cooking >  Hydraulic
stage cooking (drying) > | screw press to remove water
Grinding > Meat Bone Meal | (Water goes to ETP) > 2
as final product. stage cooking (drying) >
Cooling bin > Hammer Mil for
grinding > Meat Bone Meal as
final product.
3 Lifing of dead | Manually Vehicles with hydraulic lifting |
animals and raw. system provided. |
rial

By Hydraulic machine in AC
Cabin along with - automatic
transfer to skin room.

5 Hom &  Nail | Manually in open yard By Hydraulic machine in AC
removal Cabin

6 Dung removal in | Manually in open yard and | By pneumatic platform  with
dead animal disposed off in open area. | hopper in AC Cabin and further
used in bio-digester for making
combustible gas which is further

mater
4 Removal of skin | Manually in open yard




Tused in the process for water |
boiing.

In AC cabin with controlied
pneumatic system.

In closed machinery

|
‘Not removed System Provided for removal of
Tallow. |

No odour control system | To _control odour _problem,
g

provided in the plant proper ducting  with _ stron

suction
sanitation  system  provided
‘which is further followed by bio-

L
"No chiling room provided.

[REEEAE A A
"No chiling room provided.

Ghiling Room for

storage of

crushed animal in

case of Plant shut
down.

5 TBoler Secdon | Boler of _capacity 0.6 Boler of capacity 02 Ton/hr is |
Touhr is provided and | provided and wood @ 06 Ton
wood @ 1.5 Ton Per Day is | Per Day is being used as fuel in
being used as fuel in the | the boilr.

boiler.
o S ek e
12 |Ar _ Polution Cydone | Boller __Section- _ Cyclone.
Device | separator is installed 2s | separator is installed 25 APCD to

Control
(APCD) system. | APCD to contrl the SPM. | control the SPM.

P 5
Section Two open cage | Four open cage fiters provided
fiters of very small size | as APCD.

provided as APCD.
Waste water @ 1.5 KLD s | Waste Water @ 4.3 KLD wil be
Water generation, | generated  from  the | generated from the process. |
ts treatment and |process.  ETP  of | Properly  designed  ETP|
disposal conventional  technology | consisting of collection tank > |
consisting of collection tank | screen chamber > Ol and |
> tube settr > carfer | reas rap > Aeraion stage - Bl
> final outiet is provided [ > Crifier  stage >
for treatment of waste | Aeration stage -2 > cunr»«
water generated from the | stage -2 > Dudl stage filters
process. No green area has | provided to treat waste water.
been developed by the | Green area has been developed
carcass plant for disposal of | by the carcass piant for disposal
treated waste waer. of treated waste water.

T3 [SBus o green | Nogreen bektprovided | Green belt provided around

belt P

14| Quantity of Waste

arrangements.

Itis further submitted that the Carcass Utiization Plant installed at Keru was
established in year 2005 and is in operation since year 2007. The plant s situated at 2
distance of about 20 km from Jodhpur City and is located adjoining to the Common Bio-
Medical Waste treatment facity and Municipal Solid Waste dump site. There is no habitation
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in the radius of 02 K from the site where the said plants are estabiished. Nearby vilage is
Badii which s at an aerial distance of about 3.5 km from the site and vilage Keru is located
at an aerial distance of more than 05 Km. During visit to the plant, odour problem was
observed only in the premises of the Carcass Utilization Plant. During vsit of village Badli, no
odour problem was observed. However, during discussion with the vilagers, it was informed
by them that there is huge odour problem in their vilage when the wind directon is towards
their villge (in summer season and rainy season). (Photographs of carcass plant at vilage

Keru, District Jodhpur and Carcass Plant at Noorpur Bet, Distict Ludhiana are attached

herewith as Annexure - 1 & 2).

Comparison Findings:

1. In case of Carcass Plant at Keru, district Jodhpur, Rajasthan process of skin removal,
horn & nail removal, dung removal, skin storage. and dead animal crushing is manual and
in open/semi open are2 whereas all these processes are mechanized and are in AC cabin
in Carcass Utilization Plant at village Noorpur Bet, District Ludhiana. No mechanism for
tallow removal is installed in Keru Plant, however, tallow separation through mechanized
system has been provided in Noorpur Bet Plant.

2. In case of Carcass Utiization Plant at viage Keru, there is no treatment mechanism for
dung removed from dead animal whereas bio-digester has been installed for treatment of
cow dung in Carcass Utilization Plant at village Noorpur Bet, Ludhiana.

No odour control mechanism is installed in Carcass Utilization Plant at Keru Plant
‘whereas, proper ducting with strong suction system along with spray sanitation system
which s further followed by bio-filter is provided to control odour problem in Carcass
Noorpur Betn Plant, Ludhiana.

For control of fine dust particies from final product grinding section, two open cage fiters
of very small size are provided as APCD in Keru Piant, whereas four open cage filters of
‘adequate size are provided as APCD in Noorpur Bet Plant.

For treatment of waste water generated from the process, conventional ETP has been
provided Keru Plant and no plantation area provided for disposal of treated water
whereas at Noorpur bet Plant, ETP of adequate capacity with 02 stage bio-logical
treatment followed by dual stage filters has been provided for treatment of waste water
generated from the process.

No plantation is provided around the boundary of Keru Plant, whereas 04 layers of
plantation are provided around the Noorpur Bet plant.

From the above said comparison given above in tabular form and comparison
findings 1 to 6, it is revealed that the Carcass. Utilization Plant installed by Municipal
Corporation, Ludhiana at Noorpur Bet is Modern and Scentific as compared to Carcass
Utilization Plant installed at village Keru, District Jodhur.

“This is for your kind information please.

:;f:ﬂ fl

Environmental Engineer



3‘7 ’9 Annexure-I
Photographs of Carcass Utilizatteh flawl at village Keru, District, Jodhpur,
Rajasthan

5

Skin Removal Manually in Open Area

Crushing machine open from top and |
installed in semi open area

Waste water generation and its disposal in Conventional ETP for treatment of waste
LETREa L 5 ‘water and no green area for its disposal.




Poor House Keeping

No habitation all around the Carcass Plant. 41
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Modern and Scientific Carcass Utilization Plant at village Noorpur Bet,
Ludhiana.

Annexure -2

Duct system and Boiler connected to stack
of adequate height. Bio-filter provided with
duct system |

Closed dehiding and crushing cabin Hydraulic unloading of animals
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OFFICE OF THE DEPUTY COMMISSIONER — Cyy; _
DISTRICT MAGISTRATE, LUDHIANA

To
Exccutive Engineer
Punjab Pollution Control Board
Ludhiana
No- 63 MA Dated- o+ o4+ A4

Sub- To Submit Status and Fact Finding report in N.G.T Original Application
No. 289 of m“:n.um as Lt. Col. Jasjit Singh Gill vs State of Punjab &
Ors. (

Ref - In compliance of NGT order dated 05.04.2024.

Wit reference to the above,in compliance with the Hon'ble National Green

Tribunal order dated 05.04.2024, it has been mentioned ip your status report submitted to

the NGT rogarding, ths carcase plant siusied ot Ghasipur, New Dol Henee, the

undersigned bas dircted the submission of  report including videography regarding (he

comparison teport of new Carcas Utization Plant i Village Nurpur Bet, Ludhians, vith

the Carcass Utlization Plant st Ghazipur in New Delhi, including their respective
i isposal, within 10 days to this offi

Please ensure that it is carried out with utmost diligence and priority,
adhering to the instructions provided by the undersigned. «

-~ Deputy Commissioner
Ludhiana §)

EndstNo:- MA Dated:-

A Copy is forwarded to Senior Environmental Engineer, Punjab Pollution
Control Board, Ludhiana for information and necessary action please.

— —
Deputy Commissioner
Ludhiana
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Minutes of meeting regardin 9 of 2023 (Carcass plant) on 02-05-

2024

In reference to sbove, & meeting was held under the chairmanship of the Deputy
Commissioner, Ludhiana regarding NGT case O.A No. 269 of 2023 titled s L. Col. Jasit
Singh Gill vs State of Punjab at DC office Ludhiana on 02.05.2024 at 1145 am. In this
meeting the officers from various concemed departments were present:

1. Additional Commissioner, Municipal Corporation , Ludhiana.
2. Sub Divisional Magistrat, Ludhiana (Wes).

3. Superintendent Engineer, Municipal Corporation , Ludhiana

4 Environmental Engineer, Punjeb Pollution control board, Ludhiena.
5. Sub Divsional Officer, Punjab Pollution Control Board, Ludhiana.
6. Sh. Hardeep Singh Lalli, Ex-Sarpanch Village Khera bet, Ludhiana
7. Sh. Balbir singh, Resident of Village Nurpur bet, Ludhiana.

In compliance with the orders of the National Green Tribunal dated April 5, 2024, in
0.A. No, 289 of 2023 fitled L. Col. Jasjit Singh Gill vs. State of Punjab, a meeting wes
convened with prominent individuals from the neighboring villages of Nurpur Bet.
Ludhiane. The purpose of the meeting was to address the concems and grievances of the
vilagers regarding the Carcass Utilization Plant instaled in thir village.

The Deputy Commissioner of Ludhiana informed the villagers that the Carcass
Utiization Plant instaled by the Municipal Corporation of Jodhpur in Village Keru is
approximately 20 years old. In contrast,the modern Carcass Utilization Plant established by
{he Municipal Corporation of Ludhiana employs advanced techaology. Consequently. the
operational environment, as well as the control of water and sirpolluion, at this new faciliy
i expested to be sigrificantly superior 1o that o the Keru plant.

The villagers reiterated their concerns, referencing their observations during a visit
o the Keru plant, including issues such as unpleasant odors and stagnant water. They
expressed apprehension that similar problems might arse at the new facility in Nurpur Bet
once it becomes operational.

The Environmental Engineer from the Punjab Pollution Control Board (PPCB) in
Ludhiana highlighted that a modem and scientifically advanced Carcass Utilzation Plent
ras been successfully operating at Gazipur, Delh, under the Municipal Corporation of
Delhi, Additionally, the Central Pollution Control Board (CPCB) has already submitted
report on operational carcass plants in India in O.A. No 465 of 2019, tiled Kulwinder
Singh Sendhu & Ors vs. Ram Murti & Ors.

In response, the Deputy Commissioner proposed that & visit to the Gazipur Carcass
Utilzation Plant be organized, with the PPCB officials and key individuals from the ncarby
villages paricpating. Although the villagersinitilly declined to visit the Gazipur pant, the
Deputy Commissioner persuaded them to_ reconsider. The visit aims (0 faciliate &
comparaive analyss ofthe technologies employed at both plants and to observe the sctual
conditions at the Gazipur facilty.

Sh. Hardeep Singh Lall, the former Sarpanch, committed to ensuring thal five
epresentatives from the nearby viages would accompany the PPCB team during the visit
1o the Gazipur Carcass Utilization Plant in Delhi.

At last meeting ended with the vote of thanks.
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PUNJAB POLLUTION CONTROL BOARD S
Regional Office-I11, Savitri Complex, Dholewal Chowk, Ludhiana
PPCB/RO-II1/No. J35.8 pated: S22 7/"""‘
To

The Deputy Commissioner,
Ludhiana

Sub: 1. Regarding technology comparison of Modern Carcass
Utilization Plant installed by Municipal Corporation, Ludhiana at
village Noorpur Bet with Modem Carcass Utilization Plant

installed by Municipal Corporation, Delhi at Gazipur, Delhi-

2. Regarding the NGT Original Application No. 289 of 2023 titled

as Lt. Col. Jasiit Singh Gill Vs State of Punjab & Ors.

Ref: Your office letter no. 12310/M.A. dated 21.06.2024.
In regard to above,itIs submitted that the Carcass Utilization Plantinstalled

by the Municipal Corporation, Delhi at Gazipur wes visited by Officers of the Board on
01,07.2024 along with officers of MCD and observed that the tModern Carcass plant was

i operation. Point-wise comparison of the technology of both plants s 22 under:
Particulates CUP at Gazipur CUPatludniana

TP Capsdly | 150 Large and 150 small | 50 Large and 100 Small
Al | animals per day. | animals per day.

5 Manufacturing | Dead Animal Un-oading | Dead Animal_un-loading

Process | (manual) > Skin removal Mechanical System) >

| (manual) > Hom & Nail | Skin removal (Mechanical
| | | Removal (manual) | System) = Horn & Nall
|> Dung removal | removal  (Mechanical

| (manual) > pre-breaker > | System) = Dung removal
| Mincer -> Holding tank -> | (For 8o~ digester) -> Pre-
first stage cooking - | breaker > Mincer >
Hydraulic. screw press to | Holding tank > 1%stage
remove water (Water goes [ Cooking > Hydraulic
| to ETP) > 2 stage |screw press to remove
cooking (drying) > > | water (Water goes o

Hammer Mil for grinding | ETP) > ~2°¢ stage

|5 Meat Bone Meal as | cooking (drying) >

final product Cooling bin > Hammer

| | | Mill for grinding > Meat
| Bone Meal as final

| | product.
Lifting of dead | Manually | Vehicles with hydraulic
animals and raw | | lifting system provided.
material L SE



Removal  of
skin
| Horn Removal

10 ‘

Dung removal
in dead
animal
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Manually in open yard

[ Manually in open yard

| Manually in opeq en_yard
|and disposed off at
adjoining oo dump site

[In closed shed with

Odour
system

~ | Chilling Room for

age
crushed  animals
in case of plant
hut down.

Boiler section

Ar
Control
(APCD)

Pollution
| Devi

Quantity of waste
water generation,
its treatment and
disposal
arrangements.

Tallow Removal

“Control

| pneumatic

In closed machinery
System provided for
removal of Tallow.
No odour control system
provided in the plant.

fNo  chiling  room
| provid
Boller of capacty 10

Ton/hr is provided with
wood @ 18 Ton/day as

T B
Boiler section — Cyclone
separator is installed as
APCD to control the SPM.
Final product grinding
section — Two open cage
| fiters are provided 25
APCD.

| By Hydraulic machine in
AC Cabin along with
auto transfer to skin
|room. ______
1 B Hydraullc ic machine in

By oneumatic piattorm
| with hopper in AC Cabin
|ang further used in
| biodigester formaking
combustible gas whichis
further used in the
for  water

1n A controled cabin

| with pneumatic system.

In closed machinery

System provided for
removal of Tallow.

odour |

To  control
problem, proper ducting
| with  strong _suction

| system along with spray

sanitation_ system
| provided  which is
| further followed by bio-

room

| fiter.
|No chilling
| provided.

Boiler of Gpadtv 02
Ton/hr is proy
wood @ 06 Tcn/ﬂay 2
fuel.

Boiler  section
Cyclone ~ separator s
installed as APCD to
| cm\(ra\ the SPM.

el

Waste water @ 20 KLO 15
generated the from
process which Is treated | the process. Properly
in properly designed | designed ETP consisting
common with |of collection tank >
rendering  plant)  of |Screen Chamber -
capacity 250 KLD based | Grease trap > Aeration
on ZD technology |stegel >  Clrifier
(Tertiary  treatment | stage-1 > Aeration
consisting__of RO |stage2 > Clarifier




technology). RO | stage-2 > Dual Filters is
permeate is used for floor | provided to treat waste
washing, animal washing
& horticulture.

g

15 |Status of Green |Green belt provided  Green belt provided
Belt | around e entire | around the plant.
| premises  of Carcass |

Plant, Slaughter House
e nd Rendering Plant. -

It is further submitted that Municipal Corporation, Delhi (MCD) has
Rendering

established a dedicated complex for Carcass Utilization Plant, Slaughter House,
Plant with a common boundary wall of entire complex. The Carcass Utilization PIi
Complex of MCD s surounded by MCD Dump site & meat market on two sides and on
the other two sides, sector-1 & sector-62A of Noida is situated. Nearest population is
Sector-62A, which is at a distance of about 150 meters from the complex site.

fant

The Modern Carcass plant is established after the establishment and
operation of slaughter house and rendering plant and i developed in such a manner that
it looks like the part of slaughter house and moreover, boiler section is common with
siaughter house and rendering plant, Also, ETP is in common with rendering plant. Thus,
establishment of Carcass Utilization Plant in the common complex with similar processes
(slaughter house and rendering plant) by MCD may be one of the reasons for its
successful operation even though the Carcass Plant of MCD is semi-mechanized and
techrically it is less modem as compared to Carcass Utiization Plant installed by
Municipal Corporation, Ludhiana. During Vit to the plant, odour problem was observed
only in the skin removal/ Dung removal section and no odour problem observed in
remaining portion of the complex, Photographs taken during visit attached 25 Annexure-
A

2o
Environmental Engineer



Annexure-A

Removal section

Removed skin of animals
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of meetin, ding the NGT 289 of 2023 (Carcass.

In reference to above, a meeling was held under the chairmanship of the
Deputy Commissioner, Ludhiana regarding NGT case 0.A No. 289 of 2023 titled a5
Lt. Col. Jasjit Singh Gill vs State of Punjab at DC office Ludhiana on 15. 07.2024 at
12,00 pm. In this meeting the officers from various concemed departments were
present:

1. Commissioner, Municipa! Corporation, Ludhiant

5. Additional Commissioner, Muricipal Corporaton , Ludhisns.

3. Sub Divisional Magistrate, Ludhiana (Wes0).

4. Superintendent Engincer, Municipal Corporation Ludhiana.

5. Sub Divaional Offce, Punjb Pollution Cortrol Board, Ludhiana.
6. Station House Officer, Haibowel, Ludhiena.

In complisnce with the orders of the National Greer, Tribunal dated April 5:
2024, in OA. No, 289 of 2023 ttled Li. Col. Jasjt Singh Gill vs. State of Punjab. an
nerdepanmental_coordination. meeting was_ ConduciEl, During this meeting.
e edate furthr steps 1o be taken as required by (he Tribunal's orders were
discussed.

L is submitted that with respect to the complaace of Hon'ble NGT order
e T636MA dated 10042024 has been issoed 1o Punjab Pollution Control
. Ludhians for the comparison repors of Gazipur Cacisy Plant, New Delhi
‘et Moder Carcass Plant, Ludhiana That the repors Vide letter no. 1388 dated
U107.2024 have becn reccived from Bnvironmental Engitech Punjab_pollution
control board, Ludnisna to this office. The agiaters »Er% called for a meeting vide
o, 13127-34 on 04.07.2026 however thy refused o mest

e Commissoner, Maniipal Corporation Ludhian has calicd e operating
contractor of the Carcass plant on 16:07-2024 for assessment of the operationsl
Jogistics of the plant which i Iying closed sinee & ‘while and has requested that in
o the prevailing law and order siuaton it ¥ requested that the Police
rotection will be necessary, which the Disirct Magisurate assured would be
provided.

At st meeting ended with the vote of tharlks.

Deputy Commissioner
Ludhiana
Endst No /904l ~Y IMA Dated-/4) 37 1,?
A Capy i forwarded to following departments o1 information and necessary action
please:

Ludhiana.

7 il Corporation. Ludhiana
3 Sub Divisional Magistrae, Ludhient (West)

4. Xen, Punj ion Control Board, Ludhiena.

Deputy Commissione’
Ludhiana
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¥ commissi unjab.gov.in
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ce of the Commissloner, Municipal Corporation Ludhlana
To
District Magistrate,
a Ludhiana.
No.203 /ps/p Date ﬁﬁz/zou
Subject:  Police help regarding assessment of operational loglstics of Carcass

Utilization Plant, Nurpur Bet.

- With respect to the subject cited above, as per the discussions held
in the meeting dated 15-07-2024 at DC office, it is submitted that undersigned
has called the operating contractor of the Carcass plant on 16-07-202440 assess
the operational logistics of the plant which is lying closed since 2 while. In view of
. the prevailing law & order situation because of the protestors sitting near the
entrance of the link road leading to the plant, it is apprehended that protestors
may disrupt the efforts for further functioning of the plant. S0, it is requested to

provide police help and duty magistrate on 17-07-2024 to the MC Ludhiana so
that the necessary efforts can be put in for further procedures w.r.t Hon'ble NGT
directions.
5 Commissioner
No., /ps/D Date J2024 =
A copy is forwarded to the following for the kind information:-
1. Commissioner of Police, Ludhiana
2. Additional commissioner, Municipal Corporation, Ludhiana
3.

Superintending Engineer (B&R), Municipal Corporation, Ludhiana

Commissioner
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Deputy Commissioner,
Ludhiana

No.22 /P[0 oatei22[1 /2020
Sublect Regarding statusof Careass lantIn Hon'tle N.G.TIn OA no 289 of 2023.

Wih respect 1o the sbove mentioned subject, I Is submited that in order to make

er

203/pS/0 dsted
vict Magisrate, Ludhiana

o
e Yeter o, MOAB/MA daed. 15/7/2024 requested Police commissoner, dbiara 1o provée
" b Tel

heidar Luhizna

a1 Tehsldar Ludhlana Central as duty magistrates to coordinate
1t 10 assess operational logistcs of

(west), Nalb -Tehsidar Mullshpur and N
with Polce and Municipal Corporation, Ludhiana for making attemst
carcass plant and facllate ts operationalisaton.

Ludhiana

Jon, Ludhiana,

team comprised of Addional Commissioner , Joint

an attempt to operationalize the carcass plant. The
b-divisional Magistrate

Commissioner, Municipal Corporation, Ludniana, Duty Magistrates under Sut

road leading 10 Carcass plant and upon gaugin the movement of govemment machinery e G

Jon leaders n them,. Desplte repested negotiations with the
the plant. They kept
jon of underground water due to operationslisation of
this plant will deteriorate the genera! atmosphere of
wil solae thes d would

Jnfirm and women along with Kissan unk

protestor, the pr
Fasing the concerns of foul smell and degenerall
plant, The protestors were also apprehensive that

that car

nearby
estroy the soclal fabricof he nearby villges.

Consequent to this coordinsted effort by govemment machinry,we are making s out
tforts fo comptianc of the ordersofth Hon'le NGT through negotiatin wih protesters and we Py
s axtor th optlon of sifing location of the plant f e prtestors dortreent o s operstor
e s Adminsration had el irected PPCB 0 il Modern Carcss lat nstaled by Murieos

lon, Delhi 3t Gazipur, te sultabilt PPCBIn s
. oner o, PPCB/RoAI/No, 1358 dated 3/7[2024 submited tnat Corcass plent, Gotlp

e in s clcated sl waste management.comple I the durmp she where slaughterhouse, F3l
The P

market ar

f Corcass
o fo s successfuloperaion. Thereore, it vew ofthe contiued protsts nd v 4nd oo
situation 2021 when first: [

Ludhiana or In
5 of Kadak, Chaar, Choley and Allowl. The

Indusuial complex of Punjab Agro stuated around il

CE scanned with OKEN Scann
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OFFICE OF THE DEPUTY COMMISSIONER - CUM -
DISTRICT MAGISTRATE, LUDHIANA
(M.A Branch)

AR
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fem Compliance of Orders dated 05:04-2024 o Hon'ble N

el i OuA No. 289 of 2023 tted as L. Col. Jasit Singh Gl vs Sate of
Denjab tagged with EA No. 33 of 2023 in O.A No. 465 of 2019, (Fixed for
20082026

Jee o wwss g A 14881 ) 26:07-2024 2T S
Gt e 3 e il el i e B s g 2 T
it 05-04-2026 e RS @ 3 ¥ 3 i g et et
1. However,as pe ited by i Annexure

o, was sent The
Commissioner Corportion has proposed that “n view of the continucd protests and lex

and order situation at the site since 2021 when fist attempt was made (0 {naugurate

the plant, administration Carcass plant
he dump site located at Jamalpur, Ludhiana or atthe indusrial complex of Puniab
Agro.situated around vilges of Khadak, Chaar, Chaley and Aowal. The
Contractor has been asked o asses the cost of shifting the plant (0 other location
accordingly. A meeting atthe highes eve s required (0 take the decision on further
course of action.”

2. In agrecment wi i bekeptat
e ighest level o that the vay forvard could be detemined in the meanwtile all
concemed shal coninue the camest ffots for operationalization of carass plant in
compliance with the ordrs o the Hon'ble NGT.
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ANNEXIRE = T

With respest to compliance of the orders of the Hon'ble NGT in OA o 289 of
2023 dated 05-04-2024, The following is submitted

Aftr various meetings with the agitators it was el tha one of the main reasons for
he heavy resistance amongst the protestors of the 23 villages ves their visit 10 2
carcass utlisation plant st Jodnpur and the ssues of odour etc of the local residents of
{he village at Keru (Jodhpu) of which videos were made viral and it was felt by the
agitators that social stigma, ostracization, fall in lend value, ctc. would befall them as
wel, Althorgh, PPCB has vide s report 70,600 dated 22:03-2024 proven tha the
Jodpu plant was unscientiic and of older design, the agtaors had not yielded.

s, it was decided t addressthe concerns of the agitators by arranging their Visi 0
a suscessful plant where the doubts and grevances could be claified gbout the
technology. The undersigaed had directed the PPCB to visit Ghazipur New Delhi (the
only funcioning carcass rendering plant n the County) o study its model in order to
examine the best practices and find a resolution (o the deadlock.(Annexure A).The
undersigned had also hld a meeting with the agiators on dated 02-05-202¢ wherein
{hey had agreed to accompany PPCB 10 see the functioning of the successful plant so
it  rational outcome could bereached. (Annexure B- Minutes of the Meeting)
However, the agiators théreafler refused 1o accompany. the PPCB and PPCB
survey ot Ghazipur and submitted its detailed analysis of the

undertook its on-
plants at Ghazipur and Nurpur Bet(Ludhiana). Briefly, s findings were that
establishment of Carcass Utilisation Plant in the common complex with similar
processes (saughter house and rendering plant) by MCD maybe one of the
reasons for its successful operation-eventhotgh the Carcass Plant of MCD is
semi-mechanised and technically it is less modern a5 compared to the Carcass

Utilisation Plant installed by, Mus ipal_Cos yration, Ludhiana.” (Details at
O BN

Annexure C)
The undersigned then called the agitator for a meeting on 04-07-2024 to discuss the
findings of the report and to find @ vay forward to end the deadlock. However, the
agitators  refused to come for the meeting. (Annexure D)

Thereafier, the undersigned held a meeting with the Commissioner Corporation
Ludhiana of 15-07-2024 to discuss the operational logistics of the carcass plant at
Nurpur and the contractor of the plant was sent vith a contingent of 200 police.
personnel on 17-07-2024 for assessment of the same.( Annexure E and F).

. However, as per the status report submitied by the Commissioner Corporaiion (2t
Annoxure G), there was heavy resisance at the ite when the contractor was sent with
polie force. The Commissioner Corporation has proposed.that “in view of the
continued protests and faw and order situation at th site since 2021 when firs
attempt was made to inaugurate the plant, administration may bave (0 explore
the option of shifting of Carcass plant at the dump site located at Jamalpur,

Ludhiana or at the industrial complex of Punjab Agro situsted around villages of

DISTRICT MAGISTRATE, LUDHIANA.



Khadak, Chahar, Cholley and Allowal. The Contractor has been asked to assess
the cost of shifting the plant to other location accordingly. A meeting at the
highest level is required to take the decision on further course of action.

In agreement with the above proposal at para 6, i is requested that a meeting may be
kept at the highest level 5o that the way forward could be determined in the meanwhile
all concerned shall continue the eamest efforts for operationalization of carcass plant
in compliance with the orders of the Hon'ble NGT.

This case is coming up for hearing on 20-08-2024.

Sut

tted for your kind orders please,

Deputy Commissioner
Ludhiana
13[o3]2024
Additional Chief Secretary
Department of Local Goyernment
Punjab.
Mo 1629 [ M:A
Dt~ 1309 -2

W3 s i
SovT pUNIAS

DEPUTY COMMISSIONER, LUDHIANA
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OFFICE oﬂggm’m "COMMISSIONER - cyy; _
DISTRICT MAGISTRATE, LUDHIANA

To
Executive Engineer
Punab Pollution Control Board
Ludhiana
No.- V634 MA Dated- |0+ o4+ 2424

Sub- To Submit Status and Fact Finding report in N.G.T Original Application
No. 289 of 2023 Tl.t‘l'ed :; Lt. Col. Jasjit Singh Gill vs State. of Punjab &
Ors. 2

Ref - In compliance of NGT order dated 05.04.2024.

With reference to the above, in compliance with the Hon'ble National Green
Tribunal order dated 05.04.2024, it has been mentioned ip your status report submitted to
the NGT regarding the caroass plant situsted at Ghazipur, New Delni. Hence, the
undersigned has directed the submission of & report including videography regarding the
comparison report of new Carcass Utilzation Plant at Village Nurpur Bet, Ludhiana, with
the Carcass Ulization Plant at Ghazipur in New Delhi, including their respective
technologies/methods of carcass disposal, within 10 days to this office.

Please ensure that it is carried out with utmost diligence and priority,
‘adhering to the instructions provided by the undersigned.

< Deputy Commissioner
Ludhiana )

Endst No :- MA DS

A Copy is forwarded 1o Senior Environmental Engineer, Punjab Pollution
Control Board, Ludhian for information and necessary action please.

Deputy Commis:
Ludhiana
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Minutes of meeting regarding the NGT 289 of 2023 (Carcass plant) on 02-05-
2024

In reference to above, a meeting was held under the chairmanship of the Deputy
Commissioner, Ludhiana regarding NGT case O.A No. 289 of 2023 titled as Lt. Col. Jasjit
Singh Gill vs State of Punjab at DC office Ludhiana on 02.05.2024 t 11.45 am. In this

from were present:

1. Additional Commissioner, Municipal Corporation , Ludhiana.
2. Sub Divisional Magistrate, Ludhiana (West).

3. Superintendent Engineer, Municipal Corporation , Ludhiana.

4. Environmental Engineer, Punjab Pollution control board, Ludhiana.
5. Sub Divsional Of‘ﬁm. Punjab Pollution Control Board, Ludhiana.
6. Sh. Herdeep Singh Lalli, Ex-Sarpanch Village Khera bet, Ludhiana
7. Sh. Balbir singh, K:sldenl of Village Nurpur bet, Ludhiana.

In compliance with the orders of the National Green Tribunal dated April 5, 2024, in
0.A. No. 289 of 2023 titled Lt. Col. Jasjit Singh Gill vs. State of Punjab, a meeting was
convened with prominent individuals from the neighboring villages of Nurpur Bet,
Ludhiana. The purpose of the meeting was to address the concerns and grievances of the
villagers regarding the Carcass Utilization Plant installed in their village.

The Deputy Commissioner of Ludhiana informed the villagers that the Carcass
Utilization Plant installed by the Municipal Corporation of Jodhpur in Village Keru is
approximately 20 years old. In contrast, the modern Carcass Utilization Plant established by
the Municipal Corporation of Ludhiana employs advanced technology. Consequently, the
operational environment, as well as the control of water and air pollution, at this new facility
is expected to be significantly superior o that of the Keru plant.

‘The villagers reiterated their concens, referencing their observations during a visit
(o the Keru plant, including issues such as unpleasant odors and stagnant water. They
expressed apprehension that similar problems might arise at the new facilty in Nurpur Bet
once it becomes operational.

‘The Environmental Engineer from the Punjab Pollution Control Board (PPCB) in
Ludhiana highlighted that a modem and scientifically advanced Carcass Utilization Plant
has been successfully operating at Gazipur, Delh, under the Municipal Corporation of
Delhi. Additionally, the Central Pollution Control Board (CPCB) has already submitted
report on operational carcass plants in India in O.A. No. 465 of 2019, titled Kulwinder
Singh Sandhu & Ors vs. Ram Murti & Ors.

In response, the Deputy Commissioner proposed that a visit o the Gazipur Carcass
Utilization Plant be organized, with the PPCB officials and key individuals from the nearby
villages participating. Although the villagers initially declined to visit the Gazipur plant, the
Deputy Commissioner persuaded them to reconsider. The visit aims to facilitate a

tive analysis of the technologies employed at both plants and to observe the actual
conditions at the Gazipur faclity.

Sh. Hardeep Singh Lali, the former Sarpanch, committed to ensuring that five
representatives from the nearby villages would accompany the PPCB team during the visit
1o the Gezipur Carcass Utilzation Plant in Delhi.

At last meeting ended with the vote of thanks.
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PUNJAB POLLUTION CONTROL BOARD ~ Foatsmesk

Regional Office-I11, Savitri Complex, Dholewal Chowk Ludhiana

PPCB/RO-II1/No. "y..‘.’,,?,/ ik
To
R The Deputy Commissioner,
Ludhiana
Sub: 1. Regarding technology comparison of Modern Carcass

Utilization Plant installed by Municipal Corporation, Ludhiana at
village Noorpur Bet with Modern Carcass Utilization Plant
installed by Municipal Corporation, Delhi at Gazipur, Delhi.

2. Regarding the NGT Original Application No. 289 of 2023 titled
as Lt. Col. Jasjit Singh Gill Vs State of Punjab & Ors.

Your office letter no. 12310/M.A. dated 21.06.2024.

In regard to above, itis submitted that the Carcass Utiization Plant installed
by the Municipal Corporation, Delhi at Gazipur was visited by Officers of the Board on
01.07.2024 slong with officers of MCD and observed that the Modern Carcass plant was

in operation. Point-wise comparison of the technalogy of both plant
sr. Particulates CUP at Gazipur CUP at Ludhiana

. e iy oS 11
1 Plant Capacity | 150 Large and 150 Small ‘ 50 Large and 100 Small
gl  lenimalsperday. _ __ L anmE 3
2. | Manufacturing Dead Animal un-ioading | Dead Animal un-loading |
Process. ;(manual) - Skin removal | (Mechanical System) >

| (manual) > Horn & Nail | ‘Skin removal (Mechanical

‘ Removal (manual) | System) > Hor & Nl

5 D

Le|

ung
‘ (manual) > Pre-breaker > | System) > Dung removal
| Mincer — Holding tank > | (For Bio-cigester) > Pre- |
first stage cooking - |breaker > Mincer
| Hydraullc screw press to | Holding tank > 1*stage
remove water (Water goes. Cooking = Hydraulic
to ETP) 2 stage | screw press to remove
cooking (drying) > > |water (Water goes to
| Hammer Mil for grinding | ETP) > 2 stage
|5 Meat Bone Meal as | cooking (drying) >
| final product Cooling bin > Hammer
Mill for grinding > Meat
| Bone  Meal a5 final
| product
Lifting of dead | Manually Vehides with hydraulic
animals and raw | | lifting system provided.

R MO | EL




Removal  of
skin

405

"| Manually in open yard | By Hydraulic machine in
- :

\C Cabin along with
aulo transfer to skin

~odour Goral
system

| Horn Removal

|

| Dung removal
in dea

animal

Dead animal
shi

| Processi
crushed animal

‘Manually in open yard By ny.mun: ‘machine in
in,__
Manuany in open yard | By pneumau: platform
|and off at hopper in AC Cabin
Sioinng MCD dump se. lana further used in
biodigester for making
‘combustible gas is
further used in the
S for  water

“TIn closed shed with un A controfied_cabin

| Tallow Removal

=
\eumatic system. | with pneumnatic system. _

lr\ closed mamlnefv In closed machinery

System provided for | System _provided _for
mwa\ of TaHaw \ removal of Tallow.

Chiling Room for
storage of
crushed  animals
in case of plant
shut down.

rodedin plant. | problem, proper ducting
| with ~strong suction
system along with spray
sanitation system
provided  which i
further followed by bio-

I
1 ol system [To control  odour
|
|
\

Ly fiter,
No  chiling  room \Nu chilling  room
ovided. | provided.

|

T

Boiler section

| Ppollution
| Control  Devices
(APCD)

|
Quantity of waste

disposal
arrangements.

Boller of capacity 10 |Boiler of capacity 02
Ton/hr is provided with | Ton/hr is provided with
8 Ton/day as |wood @ 06 Ton/day as

| fuel.

uel.
Boiler section—Cyclone | Boiler  section  —
separator is installed as | Cyclone separator is
APCD to control the SPM. | installed as APCD to
Final product grinding mmml the SPM.

ion — Two ope prod

| fiters are provided as gnndmg section —

APCD. Four open cage filters
| are provided as APCD.

Wadinjoals 0 20KIDs | Witia iatat € 4D

generated  from the be generated from
Sroces which # besed |t process. Properly

rendering plant)  of |Screen Chember
cawcltv 250 KLD based | Grease trap > Aeration

technology [stage-1 > Clarifier
(ertry treatment | stage-1 > Aeration
consisting__of RO |stage-2 > Clarifier
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| technology). RO | stage-2 > Dual Fiters is
permeate is used for floor provided to treat waste

washing, animal washing | water, Green area is

& horticulture. developed by the

Carcass Plant  for

‘ disposal  of treated

e £ i | waste water.
15 |Sttus of Green |Green belt provided | Green belt provided

| et [oround the  entre | ar round the plant.
premises of Carc
L Plant, Slaughter iouse
and Rendering Plant.

It is further submitted that Municipal Corporation, Deli (MCD) has
established a dedicated complex for Carcass Utlzation Plant, Slaughter House, Rendering
Plant with a common boundary wall of entire complex. The Carcass Utiization Plant
Complex of MCD s surrounded by MCD Dump site & meat market on two sides and on
the other two sides, sector-1 & sector-62A of Noida Is situated. Nearest population is
Sector-62A, which is at  distance of about 150 meters from the complex site.

The Modern Carcass plant is established after the establishment and
operation of siaughter house and rendering plant and is developed in such a manner that
it looks like the part of slaughter house and moreover, boiler section is common with
siaughter house and rendering plant. Als, ETP s In common with rendering plant. Thus,
establishment of Carcass Utilization Plant in the common complex with similar processes
(slaughter house and rendering plant) by MCD may be one of the reasons for its
successful operation even though the Carcass Plant of MCD s semi-mechanized and
technically t is less modern as compared to Carcass Utiization Plant installed by
Municipal Corporation, Ludhiana. During visit to the piant, odour problem was observed

only in the skin removal/ Dung removal section and no odour problem observed in
ched as A

remaining portion of the complex. during visit
A
i)
Environmental Engineer
=5




Annexure-A
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| Machinery Room of Carcass Plant |



Boiler section of Carcass Uti
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fer- Meeting Regarding Carcass Utilization Plant at DC office, Ludhiana.
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n 15-07-

inutes of me regarding the NGT 289 of 2023 (Carcass pl

In reference 1o above, a meeting was held under the chairmanship of the
Deputy Commissioner, Ludhiana regarding NGT case O.A No. 289 of 2023 tied a5
L. ol Jasit Singh Gill vs Sate of Punjab at DC offce Ludiana on 15.07.2024
12.00 pm. In this meeting the officers from various concemed departments were.
present:

1. Commissioner, Municipal Corporation, Ludhiana.

2. Additional Commissioner, Municipal carpomm Ludhi

3 Sub D\vu ional Magistrate, L\mh M (West
oo 7

5 ‘Sub Divsional Officer, Punjab Pnll\mwn Control Board, Ludhlm-

6. Station House Officer, Haibowal, Ludhiena.

Ludhi

, Muni

In complisnce with the orders of the National Green Tribunal dated April 5
2024, in OA. No, 289 of 2023 tiled Lt. Col.Jasit Singh Gill vs. State of Punjab. an
imerdeparmentslcoordination meeting was conducted. During his mecting.
{mmediate further sicps 10 be taken as required by the Tribunal's orders were
discussed.

1t is submitted that with respect o the complisnce of Hon'ble NGT order 2
Leter T636MA. dated 10.04.2026 has been issued to Purjsb Pollution Control

wit Modem Carcass Plant, Luchiana.That the reports vide letter no. 1388 dated
02.07.2024 have been reosived from Environmental Engineer, Punjab pollution
control board, Ludhians to this office. The agitators were called for a mecting vide
letter no. 13127-34 on 04.07.2024 however they refused to meet.

nicipl Corporation Ludhiana has called the operating
conacior o the Curcats plant on 16:07-2024 for assessment of the operational
Iogistics of the Iing closd sinee & il 1 s requested that in
view of the w:v:dm; Iaw and order requested that the Police
Protection will be necessery, which e Disit Magame assared would be
provided.

At last meeting ended with the vote of thanks.

%

Deputy Commissioner
Ludhiana
Endst No /500l ~Y JiM.A Dated-/4/ 77 1?
A Coyisforwarded o following depastments fo information and necessary acon
please:
1. Commissioner Police, Ludhisno
2 Conmisionet Mummpu ‘Corporation, Ludhiana.
3. Sub Divisio Ludhiana (West).
4 Xen, Punjab e eotrl Bord, L dhion

Deputy Commissioner
Ludhiana
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Office of the Commissloner, Municipal Corporation Ludhiana

To
District Magistrate,
* Ludhiana.
No.223 Jps/p vate [5/:7 /2024
Subject:

Police help regarding assessment of operational logstics of Carcass
Utilization Plant, Nurpur Bet.

- With respect to the subject cited above, as per the discussions held
in the meeting dated 15-07-2024 at DC office, it is submitted that undersigned
has called the operating contractor of the Carcass plant on 16-07-2(

0240 assess
the operational logistics of the plant which is lying closed since a while. In view of

the prevailing law & order situation because of the protestors sitting near the
*  entaance of the link road leading to the plant, it is apprehended that protestors

may disrupt the efforts for further functioning of the plant. So, it is requested to
orovide police help and duty magistrate on 17-07-2024 to the MC Ludhiana s

that the necessary efforts can be put in for further procedures w.r.t Hon'ble NGT

directions.
: Commissioner
No. /ps/D Date ___ /2024 =
A copy s forwarded to the following for the kind information:-
" 1. Commissioner of Police, Ludhiana
2. Additional commissloner, Municipal Corporation, Ludhiana
3

Superintending Engineer (B&R), Municipal Corporation, Ludhiana.

Commissioner
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& Jyolg /e feh- 15.07.2026
feme Police help regarding assessment of operational logistics of Carcass

Utilization Plant, Nurpur Bet regarding the NGT 289 of 2023 (Carcass
plant).
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Deputy Commissioner,
Ludhians

No222fps/o 2020

Regardingstatus of Carcass lantIn Hon'sle N.G.TIn OA no 289 of 2023.

With respect to the above mentioned sublect, I I submitted that in order to make

Ludhiar

vide It letter No. 14045/MA dsted 15/7/2024 requested Polie commissioner, Ludhiana to provide

{west), Nlb “Tehsldar Mulahpur and aib-Tehsidar Ludhlana Central as duty magistrates to coordinate
with Police and Muniipal Corporation, Ludhiana for making attempt 10 assess operational logistcs of

carcassplant and faciltate s operationalation.
Lodhiar

21 attemp to operatonalize the carcass plant. The team comprised of Addiional Commissioner , Jint
Commissioner, Municpal Corporation, Ludhiana, Duty Magitrates under Sub-divislonal Magistrate

road leading to Carcass plant and upon gauging the movement of govemment machinery near Carcass

ot 3nd women along with Kissan unlon leaders n them. Desplt repeated negotiations with the

ing th concern of foul smel and degeneraton of underground water due to operatoraltion of
plant. The protestors were also o

destroy the socl fabricof the nearby vlages.

Consequent to this coordinated effort by govemment machinerywe are making al out
efforts or compliance of the orders of the Hon'sle NGT through negotiaton with protesters and we may
Have to explore the opton of shiting locaton ofthe plant If th protestors dor relent on s operation.

Ot earler Vit
report vide leter no. PPCB/Ro-lNo. 1358 ¢
shusted I 2 dedicated sold 9
market The pPCs

jted 2/7/2024 sbmitied that Carcass plan, Gazlpur is
 comple mest

e reusons for s successful operation, Therefore, In view of the continued protests and law and order

in
Cholley and Allowal The.

o 4

dustra complex of Punjab Agro stused around viiges of Khadak, Chahar,

QF Scanned with OKEN Scanner
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3-15876-18/2 - 0T-03-204
fem- ‘Compliance of Orders dated 05-04-2024 of Hon’ble Nlllon
Tribunal, New Delhi in O.A No. 289 of 2023 titled as Lt. Col. Js Singh
Gill vs State of Punjab tagged with EA No. 33 of 2023 in 0.A No. 465 of
2019. (Fixed for 20.08.2024).
s s A W e e meEd U5 A
osD(L)/CsnmuEmvmﬂm 29.07-2024 %3 2 e R

uaws iR 3 TerE s wi RS s M i S e
22 ufrst st waa ek Usg AEg dEe- OSD(LYCS/2024 /E3291684 Bt 26-06-
2024 1 B 05-04-2024 3 7t T 35 152 wigsra w3 32 75
Please find enclosed copy of above Order. The last paras of the Order reads
as under:
0
3. Interms ofthe previous diretion of the Tribunal, Chief Sccretary, State of Punjab along
with Deputy Commissioner, Lu Commissioner of Police, Ludhiana; Commissioner
Municipal Corporaton, and Member Secretary, PPCB are present virtually and they have assired
ht all possibe effors will be made o make th plant st Ludhiana operational witin two morths

after the forthcoming parliamentary elections.
4. At the request of the Learned Counsel for State of Punjab, the case is adjoumed to

20.08.2024."

t ince of the Orders of the Hon'

You are directes

ribunal in this case
o w5t w3 B St e B i v o s e o 98 s 2

i 13 4 B 06-04-2024 § el WA @ gt ¢ s e e e
T TR K
fori gy ills PP R sl
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fem & G

1. Superintendent, OSD (legal), Office of Chief secretary, Punjab, Chandigarh & g’
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